
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated: GuwahaU, the 126 September, 2024

NO.HC.VII-348(Pr.D l20l2l9339l A### On the recommendatlon of the

Judicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to direct

all the Grade.II & Grade-III ludicial Offcers of Assam, Nagaland, Mlzoram and

Arunachal Pradesh to join a "Reh6her Programme on Criminal Matbs"
scheduled to be held on 25-09-2024 from 04:(X) P.M. to O5:O0 P,M. through

virtual mode.

The link for joining the training prcgramme is:

hft ps: / / bit.lyl4dWla25
The General Instructions for Training (online mode) for participation

is enclosed along with the Notification.

By Order,
Sd/- S.Dhar

REGISTRAR (IUDICIAL)

Memo No.HC.VII I 348,( Pt.ll I 2(,12 I 9 N-93571A Dated:12-O9-2024
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of Assam, Judicial Depaffient, Dispur,

Guwahati, Assam.

2. The Secretary to the Govt. of Nagaland, Justice and Law Department,

Kohima.

3. The Secretary to the Govt. of Mizoram, Law and Judicial Department, Aizawl,

Mizoram.

4. The Secretary to the Govt. of Arunachal Pradesh, Law and Judicial

Department, Itanagar.

5. The Registrar [Admin./Vigilance/Esstt. (i/c)], Gauhati High Court, Guwahati.

6. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati

High Court, Guwahati.
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7. The Registrar, Gauhati High Court, Kohima Bench, Kohima / Aizawl 8ench,

Aizawl / Itanagar Permanent Bench, Yupia.

(He ti rquestd to inbnn all the Grade-II & fiI -Tudicial

Officerc of hr's State to join the training programme thruugh viftual

modea@dingly).
8. The District and Sessions Judge.

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon I Cachar / Charairleo i
Chirang / Darrang / Dhemaji / Dhubri / Dlbrugarh / Dima Hasao / Goalpara /
Golaghat / Hailakandi I Hqai lJorhat / Kamrup (M) / Kamrup / Karlnganj /
Karbi Anglong / Kokrajhar / Lakhimpur I Majuli I Mongaon / Nagon / Nalbari

/ Sivasagar / Sonitpur / Tinsukia / Udalguri / South Salmara-Mankachar /
West Karbi Anglong.

(He/She is rquested to inform all dre Grade-II & III Judicial

Offrerc under his/her @nbol about thio notiftcation) .

9. The Principal ludge, Family Court, Kamrup (M) No. 1/ No.2 & No.3 /
Nalbari / Dhubri / Barpeta / Cachar, Silchar.

(He/She is tqus@ to inform all the Grade-II Judicial

Affierc under his/her @ntrol about this notiftation) .

10. The Member Secretary,

Assam State Legal Services Authority / Nagaland State Legal Services

Authority ./ Mizoram State Legal Services Authority / Arunachal Pradesh State

Legal Services Authorify.

(He/She is rquestecl to inform all dre Grade-ff & III Judicial

Offierc under his/her confiol about this notification) .

11. The Chief Judicial Magistrate,

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon / Cachar I Chaftifu /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao I Goalpara I
Golaghat / Hailakandi I Hojai lJorhat / Kamrup (M) / Kamrup I Katimganj I
Karbi Anglong / Kokrajhar / Lakhimpur / Majuli / Morigaon / Nagaon / Nalbari

,/ Sivasagar / Sonitpur / Tinsukia / Udalguri / South Salmara-Mankachar /

West Karbi Anglong.
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(He/She is rqus@ to inform all lhe Grade-If & III Judicial

OflTers under his,/her anfiol about this notification) .

12. Shri Ajoy Kumar Basumatary, loint Secretary to the Govt. of Assam, Judicial

Department, Dispur.

13. Shri Abhilekh Anjan Gogoi, Deputy Secretary Govt. of Assam, Judicial

Department, Dispur.

14. The Project Manager. Gauhati High Cout, Guwahati.

(He is rqu*td b upload dte noh'fiation immdiately b
the offtcial website of the Gauhati High Court, Guwahati),

15. The Administrative Officer, ludicial Academy, Assam with a request to place

. the Notificaton before the Hon'ble Director, Judicial Academy.

16. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathal! Gauhati

Hlgh Court, Guwahati for his Lordshipt kind information.

17. The C.A. to the Registrar General, Gauhati High Court, Guwahati.

. fftE LrsT oF oFFICERS H EREII{ABOVE IS laqr iECESSAR'IY I it ORDER OF SEXTORITYJ

S9-,"*'
!i ,}

REG (JUDICIAL)
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JUDICIAL ACADEMY, ASSAM
li

t. The trainin! Drogramme will'be conducted by using the Online vc/Meeting Softviare

"Microsoft Teams' which will be two-way audio-video interaction'

? il via 6le loinir€n
2.

3.

4.

5.

ParticiPants are to t n

Link as noufied and also uploaded in the website of ludicial Academy' Assam

Participa nts are ]equested to rcport online through ioining Link' at least 10 minutes

before the sdledu led tirn€ of Video Conference and maintain Puncuality'
til

Participants are to keeP their video ON'

conclusion of the trainlno'

All the.Participants are to follow the Video Conference Protocols like:

n
&

a

unmute themselves

b. At the end ofthe deliberation of the Resource Person' particioants maY raise hand

Rwo
en

f

c Ensure proper lnternet connectivity with adequate data so that they can aEend the

kaininq without any neMork and connectivity issue'

6. partlcipants are to $rear formar attire (befitting an officeo wtrite attending the training

,. Oan'O** are to check the official website of Judicial Academy' Assam for uPdat6'

8- loining Guide (Steps below arc ..o be followed):

D Click on the given link or rype the given llnk on the browser'

> A new tab with a PoP-uP will oPen

. Select 'open t'ticrosot r"a-nlsl if you have Microsoft Teams App insalled in your

device.

OR
. Crn."t the pop-up and click on'Continue on this browser" 

-

> For smartPhone ulc'osoft rea"is npf n"tot to u" ir6talled bef-ore Fining the vc'

Note: - Queries and other information through e-mail may b€ obtained from: -

E-Mail suqgestion.laa@gmail com

Mobile: - 8723028535 / 8133S98881

* Note: The same is essential for preparaton' maintenance and submission of accurate

report.


